
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE BENCH AT CHENNAI 
 

OA No 259 OF  2020 

With 

OA No 02 OF  2021 

     
IN THE MATTER OF:  

NATIONAL GREEN TRIBUNAL SOUTHERN ZONE    ……. Applicant 

Vs 

 
THE CHIEF SECRETARY TO GOVERNMENT OF ANDHRA PRADESH  …. Respondents 

 

REPORT FILED BY THE APPCB 4th RESPONDENT  
 

 

DATE - 15.06.2025  
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Mobile: 98407 98460 / 63831 21322,  
Email: reddymadhuri09@gmail.com 

 

mailto:reddymadhuri09@gmail.com




1



2

ANNEXURE - I



3



4

ANNEXURE - II



5



6

ANNEXURE - III



7



8

ANNEXURE - IV



9



10

ANNEXURE - IV



11



12



13

ANNEXURE - V



14



15

ANNEXURE - VI



16



17

ANNEXURE - VII



18



19



20

ANNEXURE - VIII



21



22

ANNEXURE - IX



23



24


